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ECREISE
Qe EEE)
3 i:

reheaTe, 4 fewwar, 2025

.37, 5649(37).— ¥t sTfarfa=rm, 1989 (1989 =1 24) it &7 20T Y I9- €T (1) FIT Ta o<t
T TART 2 g0 (RS 3T “Ih Aferf=as” &gl 47 §), F% 91, 7 Arasi+a 3227 & o0 o STqg= &
T 7 1 |@ferd feewor, ‘T Tora TRATSET i SHHIFeT ST It ®AF & J1 AT 335/22-24
g7 R ST FITET G747 18 F FATH 92 TS Aa< Fois7 1 [[aior, Faa e ST, S =T g § F1aieaa4
& forT srarears §, =9 R UHT S T STTERrgia T & orqe STy ¥ oo Fedy 2|

Fre ot =3f3F, S 3<% i # =0 wEar 8, 98 =9 Afawg=ar F o #§ ywre i 7t & fiw (30)
3T 7 srafer & faw, S 9 F AT 3fiT ITINT 9¥ &m=T 20D FT IT-e1M=T (1) & Tgd AT T F7
AT 2

T UHT ST HEH TRl AT TS Hed ATHR, TR, FAA Sorar &7 forfed
&9 T ol STUIAT ST I AT FATT ST S TETH AT TAT TTTed HEA SATHTL, TALTEATE, FEHATL
T, STIRIRAT T GAATS T AGAEL &, AT AT AT & T JT HIAAT TTFeTFT I T UHT AT ot

8220 G1/2025 )
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FT A o 1=, AT UHT AR A = F:2A % 918, TR A 21, ST 6 qeqm ey, i srfergor (CALA)
o AFLTF THA, ST FIT, SATRIAT Tl TFI AT TENFE T T gl

7T 20(D) Ft IT-GTT (2) F TEq TeqH ATTEHRTLT FIT IR ATl s g

= ATATEAT F FAa G T FoeTd 3T s FEer Tege SARdl g S 99| TR
(CALA) F FTaTer § < ST TR 3|

ATLAT

srferraer # iRt 7 fEar: sefiger i Ivaer w2ore ¥ A= (T 335/22-24 9 e hifHT dear 18
F T 9T U aa fasr & [yt

Te T ATH: AR | v T A e | Y 7 AT FATTT

CLIESUI

o | (GEafem) g | seEd : T / ST/
qaT T THIL & (TFS) L Tl & T H T = fa<or

(TET/ATEH)

AATETSAT TSTZAT S/o ATAT FRIHLZAT
AT 9eTaad S/o Tt

Tzt iR e S/o T
s (dT120)

631 oI [T 1.279

FATHSAT TSTEAT S/0 AT hH LA

TATARIEZAT T S/0 FazaT
TTATARIEAT AT S/0 FeehedT

STHFELAT ATSAZAT S/0 TSI

TR HeAT AhasdTe] S/0 ATTAZAT

HTHFAT T S/o rser=ar

633 o /72T 1.121

FET T S/o TAAT

FET AT S/o AT
THIET ThoraT W/o 5ot 3gt
= i

FET FTFT W/o 3=

ESE]
FET HIZZAT S/0 THZAT

700 9T /75T 0.297

ST TSTZAT S/o THE

ST TEH=AT S/o TTTAT

701 o /75T 1.588

STFLAT FAZAT S/0 TS
TS AT S/o Hez AT
FET T S/o He=AT
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AT AT S/o ]

TN AT TgT S/0 AT ET
FET THIEAT W/o FZzaT

S e Wio aise

FST e S/o AIRIAT

T

HTRTHCAT dohd AT S/0 TST=1

AT AT S/0 g1

THRHAT AFETTT S/0 ATTAZAT

THRAAT SATEAAT S/0 TTSIE
HTHHAAT [oRTAT S/o =T
HTRHAT gt S/o ez
AT T Wio TE ¥

g (dT2T)

715 o /75T 0.696

- - 0.119 | &= (aran)
T 5.100 -

[®T. . CW.Dy.CE/GS/SC/ROB/18]
TeMT FHTT oA, T&F TRATSAT TS H/ATeri<h-1

MINISTRY OF RAILWAYS
(South Central Railway)
PRELIMINARY NOTIFICATION
Secunderabad, the 4th December, 2025

S.0. 5649(E).— In exercise of the power conferred by sub-section(1) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for the
execution of the Special Railway Project, namely, Construction of ROB in lieu of LC 18 at Km. 335/22-24 between
Jammikunta and Uppal stations in Karimnagar District in the state of Telangana, hereby declares its intention to acquire
such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under
sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Revenue Divisional Officer,
Huzurabad, Karimnagar District, in writing and shall be set out the grounds there of and the competent authority
Revenue Divisional Officer, Huzurabad, Karimnagar District shall give the objector an opportunity of being heard,
either in person or by legal practitioner and may, after hearing all such objections and after making such further enquiry,
if any as the Competent Authority for Land Acquisition (CALA) thinks necessary, by order, either allow or disallow the
objections.
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Any order made by the competent authority under sub-section (2) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority (CALA).

SCHEDULE

Description of Lands in Acquisition; Construction of Road over Bridge In lieu of Level Crossing No.18 at
Km. 335/22-24 between Jammikunta — Uppal stations in the state of Telangana.

Name of village: Madipalli Name of mandal: Jammikunta Name of district: Karimnagar
Classification

Area proposed to

( Dry/Wet)Type ) . Name(s) of Pattadar(s) as per Details of
Sy-No of land be a:glrjégd(m Bhubarathi Pahani Structures,trees,etc.
(Patta/Govt)

Chennaboina Rajaiah S/o
Bala komuraiah

Chennaboina Bhikshapathi S/o
631 Dry/Patta 1.279 Rajaiah

Chennaboina Srinivas S/o Rajaiah
Road (Bata)
Chennaboina Rajaiah S/o Bala

komuraiah

Enumanagandia Mogili S/o
Kanukaiah

Enumanagandla Narayana S/o
Kanukaiah

Jakkula Ailaiah S/o Rajaiah

Myakamalla venkateshwarlu S/o
633 Dry/Patta 1.121 Allaiah

Myakamalla Ravi S/o Ailaiah

Bandi Ramulu S/o Mallaiah

Bandi Lakshmaiah S/o mallaiah

Ramidi Rajitha W/o Malla Reddy
Irrigation Projects

Bandi Komuramma W/o Odelu
Railways

Bandi Komuraiah S/o Bakkaiah
Bandi Rajaiah S/o Bakkaiah
Bandi Lakshmaiah S/o Erraiah
Jakkula Ailaiah S/o Rajaiah
Eggeti Mallaiah S/o mettaiah
Bandi Ramulu S/o Mallaiah
701 Dry/Patta 1.588 Moogala Shailaja S/o Odelu

Katanguri Venkateswara Reddy S/o
Janarthan Reddy

Bandi Prameela W/o Komuraiah
Bandi Komuramma W/o Odelu
Bandi Madhu S/o Mogili
Railways

Myakamalla VVenkatanarsaiah S/o

715 Dry/Patta 0.696 Rajaiah
Myakamalla Ailaiah S/o venkataiah

700 Dry/Patta 0.297
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Myakamalla venkateshwarlu S/o
Ailaiah

Myakamalla Ailaiah S/o Rajeeru
Myakamalla Lingaiah S/o Mallaiah
Myakamalla Veeraswamy S/o
Lingaiah

Edulakanti Padma W/o Devender
Reddy

Road (Bata)

- - 0.119 Road (Bata)

Total 5.100 -

[F. No. CW.Dy.CE/GS/SC/ROB/18]
SUDHIR KUMAR SHARMA, Chief Project Manager/Gatishakti-I
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